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tting up of a Health Board to
study Health problem of masses

1926. SHRI D. M. PUTTE
GOWDA : Will the Minister of
HEALTH AND FAMILY WEL-
FARE be pleased tostate:

(a) whether there is urgent nced
for proper implementation of the Na-
tional Health Policy and setting up
of a Hsaith Board with a  view to
study health problems of the masses ;
and .

(b) if so, action taken or proposed
to be taken in the matter ?

THE - MINISTER OF STATE

IN THF MINISTRY OF HEALTH -

AND FAMILY WELFARE "(SHRI
NIHAR RANJAN LASKAR) :
(a).and (b) Tae National H-=alth
Policy is in the process of being
enunciated, ,. There are several
existing forums, including the
Central Gouncif for Health and
the Gentra' Family Wltare Gouncil
for dealing the health problems of
the masses. Hence the question of
tting up of a Health Board doss not
arisc. L
Howrah-Amta Line

1927. SHRI HANNAN MOLL-
AH : Will the Minister of RAIL-
WAYS pleased to state-:

(a) details of the progress made in
the Howrah-Amta railway line and

(b) when the project will be com-
pleted ?

THF DFPUTY MINISFER IV
THE MINISTRIES OF RAIL'WAYS,
AND EDUCATION AND SOCIAL
WELFARE AND DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a)
As the first phase, werk is in - progress
on Santraganchi-Bargachia section
and the progress so far in this section
is. approximate'y 70 per cent. Due
to overall pavcity of sources,adequate
funds could not be allocated ta keep

up the retlrmed pace of progress.. It .

has now me necessary to  slow
down the pace of work, - '
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(b) Subject to availability of ade_
quate funds and the necessary per
manent way and overhead electrifica”
tion material, it is anticipated that
work on the line will be completed

by 1984-85.
Railway Police Force

1928. DR. VASANT KUMAR
PANDIT: Will the Minister of
RAILWAYS be pleased to state :

(a) What is the standard norme
or ratio to determine the Railway
Police Force to prevent thefis, pilfe-
rage and all other allied crimes in
Railways;

(b) what was the standard norms
or ratio for dstermining Railway
Police Force before indzpendence;

(c) if at all when this was revie-
wad and to waht extent;

(d) whicharz the new and pend-
ing proposals to augment RPF; and
(e) which States hav: fajled to
provide the n2c:ssary police strength

to the Railways; and ifso, the reasons
thereof and action taken thereon.

THE DEPUTY MINISTER IN

‘THE MINISTRIES OF RAIL-

WAY3 AND EDUCATION- AND
SOCAL WELFARE AND DEPAR-
TMENT OF PARLIAMENTARY
AFFAIRS (SHRI MALLIKAR-
JUN): (a) Prevention of crime on
Railways is the resposibility of the
Govt. Railway police. The norms or
ratio tc determine their strength is
decided by the State Governments
which varies fram State to State
depending on local cond'jions. So far
as RPF is concerned = manpower
requirement for determine on the
basis of beat duties ot be performed
that may be necessary for protection
of Railway property and the goods
booked with the Railways, The
supervisory staff is provided in ace-
ordance with standard Coy. pattern.

. (b) So faras GRPis concerned, it
varies from State to State as explain-
ed in part (a). As far as the RPF is





